' NATIONAL COMPANY LAW TRIBUNAL
'AHMEDABAD BENCH
AHMEDABAD

Name of the Company: ~ Alliance Industries Ltd.
Peoples International and Services Pvt. Ltd.

Companles Act, 1956

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ _REPRESENTAT!OI_W SIGNATURE

O'RDER

G . Leamed Advocate Mr. Hamesh Naldu with Learned Advocate Mr Kunal Valshnav_
{ . present for Original Petitioner. Learned PCS Mr. S.K. Batra present for Original
? _ Respondent No. 1. Learned Advocate Mr. Amalpushp Shroti present for Original
L Respondent No. 2. Learned Advocate Mr L.J. Golani present for Orlgmal
' Respondent -

In vww of pendency of IA 194/2017 and 1A 260/2017
' List the matter on 23.11.2017.

© MANORAMA KUMARI * BIKKI RAVEENDRA BABU
MEMBER JUDICIAL S MEMBER JUDICIAL

Dated this the 26th day of October, 2017.




